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SECTION oF THE COMPANIES AcCT: 9 of IBC, 2016
S.NO. NAME

DESIGNATION

REPRESENTATION SIGNATURE

Present for the Petitioner: Ms. Namrata Ranga, Advocate for RP

ORDER
CA 829/2019 which was also taken on the last date of hearing has been filed

invoking the provision of Section 33 of the Code. In view of the submissions

recorded vide previous order, this application merits consideration. The consent

of the Liquidator, Mr. Nilesh Sharma has been filed. Subject to the filing of
f‘} certificate of registration. he is being confirmed as the hquidator in this case.

Interim reports be filed.

Application stands disposed off. = :
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(Ina Malhotra)
Member (J)
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